C. A No. 1811-1813 OF 1997

| TEM No. 62 Court No. 3 SECTI ON Xl |

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

A Nos.7-9 in
Civil Appeal No.1811-1813/1997

S R RADHAKRI SHNAN & ORS Appel | ant (s)

VERSUS

NEELAVEGAM Respondent (s)
(For inpl eadnent of the LRs. of the deceased respondent, for c/delay

in setting aside agatenment, if any and office report)

Date : 28/01/2002 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE K T. THOVAS

HON BLE MR JUSTI CE P. VENKATARAVA REDDI
For Appellant (s) M. KV Vi shwanat han, Adv.

M. K V. Venkat ar aman, Adv.

For Respondent (s)
M. K. Ram Kunmar, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

........ e e 1 1
. SP2

Del ay condoned.

Abat ement set asi de.

Application for inpleadnment all owed.

| ssue notice to inpleaded parti es.
. SP1

(HK Bhati a)

Hemal at ha
Court Master



